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SCHEDULE FORM - A
PUBLIC ANNOUNCEMENT
Segulation 14 of the Insolvency and Bankruptcy Board of India

Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTIONOF THESTAKEHOLDERS OF
CLIQR TECHNOLOGIES INDIA PRIVATE LIMITED

*. Name of Coporate Person | CLIQR TECHNOLOGIES INDIA
| - PRIVATE LIMITED )
| 2. Oate of Incoporation of Corporate Person 28/01/2013
3. Authorty Unger which Corporate Person is Registrar of Companies. Kamataka
Incorporated | Regrstered under erstwhile Companies Act. 1356
4. Corporate Joentity Number / Limited Liability Identity | U72200KA2013PTC067663

Number of Comporate Person

5 Agoress of the Regstered Office and Principal Office | 2 Floor, Brigade South Parace

¢ any) of Corporate Person No.10, Mahatma Ganch Roac

¢ _inucation Commencement Date of Corporate Person| 08" March 2021

7 Name Address Email Address, Telephone Number | V- Shankar,
Email:1981shanxy@gmai.com

and The Registration Number of the liquidator
Address: 303, Block-A. Legenc

Commercial Complex, 3<4-770 & 3¢
Opp. ICICI Bank, Above Keshas
Medicals, Barkatpura, Hyderabad-_"
IBBI Reg: IBBI'IPA-002
IP-N00145/2017-18/ 10430

8. Last Date for Submission of Claims 07" April 2021, by 5 00 PM (IST
‘Notice is hereby given thal the CLIQR TECHNOLOGIES INDIA PRIVATE LIMITED
has commenced voluntary liquidation on 8th March, 2021. The stakeholders of CLIQR
TECHNOLOGIES INDIA PRIVATE LIMITED are hereby called upon to submit a proof ¢ e

claims, on or before 7* April, 2021, by 5:00 PM (IST) to the liquidator at the address men! oned

againstitem 7. The financial creditors shall submit their proof of claims by electronic means only,
astotelaims in person, by post or by electronic mean<.

{\allattract penalties. [
Name and signature of 111

Date: 09.03.2021
V. Shankar.

Place: Hyderabad
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